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Travelling Ticket Examiner of
Kacheguda (Amdhra Pradesh)

4040. SHRI TENNETI VISWA-
NATHAM: Will the Minister of
RAILWAYS be pleased to state:

(a) whether it is a fact that a
Travelling  Ticket Examiner of
Kacheguda (Andhra Pradesh) charg-
ed and collected excess fare from
a Vigilance Inspecter of the South
Central Railway on the 13th Febru-
ary 1969 when the said Inspector
was unauthorisedly tak:nz his child-
ren in a 1st class compartment;

(b) whether the Travelling Ticket
Examiner reported the same to
higher authorities; and

(c) the actionr taken against the
Vigilance Inspector and what is the
protection given to the Travelling
Ticket Examiner, who as a conse-
quence of discharging his duty, was
threatened by the Vigilance Inspec-
tor with dire consequences?
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THE MINISTER OF LAW A
SOCIAL WELFARE AND RA?IIE
YW)‘.Y:YS (SHRI GOVINDA MENON):
a) Yes.

(b) Yes.

(c) The action to be taken against
Vlgllqnce Inspector is under consi-
deratlbon. As regards the second part
of this question, no such complaint
has been received, The interests of
the Travelling Ticket Examiner con-
cerned will however, be looked after
by the Railway Administration.
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